NATIONAL COMPANY LAW TRIBUNAL @
SINGLE BENCH y)
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAL
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AMON - 07. 22(&

APPLICATION NUMBER : 1A/202/2018

PETITION NUMBER : TCP/165/2016

NAME OF THE PETITIONER(S) : Dr. S. Dharani & 2 others

NAME OF THE RESPONDENT(S) : M/s Dharani Textiles Private Limited & Sgothers

UNDER SECTION : 397/398
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Counsels for both the parties present. The matter may be

put up along with TCP/165/2016 on 23.07.2017 at 10.30 A.M.
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